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ORDER
lhere shall he Special Bcnch al Allahabad from 18.3.2lll‘7 lu 20.3.2019 Io amend the

matters listed before Shri. Bikki Raxeeiidra Babu. Member (Judicial) and Ms. Samj Rdjwnre.

Mcmlver ('I echnical) The Special Bench shall comprise of,

Sge 'alBenrha NCLT Allahnbnd
Sh .Bikki Ruwendra Balm. Member (Judicial)

The Ccnsliiution iil‘ljench as per section 419 (3) nl'lhc CompaniesAn. 2013

This i. in mudificahun or Order or exen number daled 25.9.2013 lb: 13.3.2019 m

203.2019onli

This issue» wfli ihc apprmal ul‘Hon'blc Presidenl. NCI T.

(sm am ' y»
Regmrar.Ncu

Telephnne: “363451

Copyior

1 PS. to Hon’ble President.Naiional (‘umpany Law liibunal. New Delhi.

2 Hnn'ble Members, Nalional Ciimpxn) Law Tribunal.

3. Ofliccrs of National Company Lavi Tribunal. Pxincipal Bench. New Delhi/Kolknia Miimbai/

Chennai Ahmedzibzid’Allahnbad‘Bcngalum/Chandignrh/ GnivahalirH)derabad

PS to Joinl Secretary, (Sh ('iyrmeshwm Kumar Singh)Minis") ofCorpuratcAllhirs. New Delhi.

NCI,T web siie' NOUCC Board.

The Institute ol'Chanered Aumuulams aflndia. ITO. Nev. Delhi.

The lnstiluic ofComprm) Secleimics ol'lndizi. ICSI. House 22. Insiitunonal Area.
Lodhi Road.

\Iew Delhi » 1100M.
8. The lnstiluie of Coal Accnumams of India, CMA Bhuwan, 3 liisiiiutimml Area, I odlii Road, New

Delhi-110003
9. Corpomle La“ Adviser. 158. Balsam Enclave. PnlzimRoad. New Delhi-110057.

1D, Iaxm'an Allied Scnices Lid . 59.12. New Rohiak Road, Delhi.

11 The All India Kepimer Pu L:d., 11-1). ‘8' Block. Delhi High Conn. New Delhi.

12 Bar Council, Ne“ Delhi‘vliimbui
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